IN THE NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI, COURT - 1I

Item No. 229
(IB)-35(ND)/17
1A/266/2020, 1A/2498/2020 & IA/5284 /2020

IN THE MATTER OF:

M/s. Helpline Hospitality Pvt. Lid.

SECTION: 9 of IBC, 2016

Order Delivered on 07.12.2020

CORAM:
SHRI. ABNI RANJAN KUMAR SII‘«HA SHRI NARENDER KUMAR BHOLA
X"JN BLE MEMBER {J) ' HON’BLE MEMBER (T)

PRESENT: Scnior Advu sle Mr.Rakesh Tiku with Awijit Paliwal Advocate
for Applic ants in CA No.266 of 2020
CPIR)-35(ND)/ 17, Samecr Rastog: Adv appear: ing for Liquidator

ORDER . .
Duc Lo paucity of time, renotify this case on 20 January, 2021

(Ginni)



